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RESUME • OT. WORK DONE BY LOK SABHA DURING 
TiVBLFrH SESSION OF FOURTH LOK SABHA 

NOV̂E.HBER-DECEMBER, 1970)*

Date of commencement . 

Date of adjoui;ament sine die 

Date of prorogation 

Nombir of days of sittings 

Number of hours of sittings

I. DURATION OF SESSION

. 9th November, 1970 

.  i8th December, 1970

23rd December, 1970 

28

iSo hours

2, ADJOURNMENT MOTIONS 

Consent vnthheld

Subject Names of Members
Date on which
brought befDre  Remarks'
the House

MurJer of eleven  youngmen 
near Calcutta on 20-11-1970

Shri Kanwar Lai Gupta 
Shri Tridib Chaudhuri 
Shri Joytirmoy Bosu 
and others.
Shri Samar Guha 
ShriH. N.Mukerjee 
and others.

23-11-1970 Consent 
withheld 
by  the 
Speaker.

♦The Fourth Lok Sabha was dissolved on Sunday, the 27th December, 1970.
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4. CALLING ATTENTION STATEWEMS

SI.
No. Brief Subject

'Name of the  Name of the  Time
member who  Minifltcr  taker
Called Attention--------------------------------

Date of Statement

I. Arias supply to Pakistan by  ShriKanwar Lai Sardar S'watrn S mh
U.S.A. & U.S.S.R. Gupta ---------------------------L

9-11-1970

by ShriS.M. Banerjee Sardar Swaran Singh2. Difficulties expirienced 
Indians in Ceylon

10-11-1970

Orissa’s dem̂  ̂for  a  new Shri Surendranath Shri Eali Ram fihagat
steel plant in the State during  Ewive c y -------------------------------
the 4th Plan 11-11-1970

Uncertainty prevailing over ShriE.K. Nayanar Shr.lal t Naraja 
Indo-Nepal talks oh Trace Mishra
and transit

5

H. M

• 0 .57

o 36 

o ?5 

o 29

12-11-1970

5.  Encircling of the town  of Shri Atal Bihari ShriKrifhrj Chri  f 15
Mekhliganj in Coodv-Bchar 
by Pakistani fbrces

Vajpayee

6. Gushes between the  police ShriDhireswar
and students in Imphal and  Kalita 
Manipur Govt’s,  decision 
to requisition the Army

7. Delhi school-teachers’ demand Shri Kanwar Lai
for revision of their  pay  Gupta
scales

P. Move by the U.S.S.R. ,  Shri Shri Chand
Britain and U. S. A.  to  Goyal
secure bases in the Indian 
Ocean

9. Disappearance  of  S. S. Fhri Nath Pai 
Mahajagamitra,  a  cargo 
vessel, in the Pakistani water

10. Closure  of clearing 
of Banks in Bihar

houses Shri Rairavctar 
Shastri

Pant

16-11-1970.

Shri Krishna Chi ni n 
Pant

17-11-1970.

Shri BhaktDarshan

18-11-1970 

Sardar Swaran Singh

19-11-19:0

♦Sard?r Iqbal Singh

20-11-1970 

ShriY.B. Chavan

II  DeJay in  the rejrasc of Shr' Yajna J att 
Tariff  Commission’s—  Sh;mrt 
Report re: the price of art- 
silk yarn etc.

23-11-1970

Shri lal t Nil; V 
M'sh’a.

24-11-1970

o ô

O 37

o 56

o 17

o 16

o 37

♦ O n  i8- '2-70, ShriK.Raghurairaifl laid cr rhcTsble a further statement on the subject.

II
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12. Government’s reported deci- Shri S.M, Banerjee Dr. Triguna Sen. 
sion to have majorit)r parti­
cipation in the fbreign oil 
companies .

25-11-1970

13. Unearthing of a foreign ex- Shri Atal Bihari 
change racket at Bombay  Vajpayee 
involving Rs. 54 lakhs

14. Refusal by Pakistan to accept Shri Nath Pai
aid and assistance directed 
towards the  victims of 
cyclone in Bast Pakistan

15. Decision of the textile indus- Shri R.K. Birla
try for block closure  of 
textile mills due to shortage 
of cotton

Shri  Ram 
Mirdha

27-11-1970

ShriLiditNarayan
Mishra

2-12-1970

H M. 
o 41

Niwas  o 31

26-11-1970 

Sardar Swaran Singh  o 26

o 23

16.

17*

18.

19.

Soviet Union’s resistance to Shri Nath Pai  Sardar Swaran Singh  o 50
correct the Indian maps i n ----------------------------------
the 2ad volimie of the Great 4-12-1970
Encyclopaedia and its having 
contiimed to show NEFA 
therein as part of China

»
Refusal by Indian Airlines ShriBejnoy Krishna Dr. Karan Singh  o 40 
pilots to fly Avros Daschowdliury

Reported escape of 2 Pakis- Sliri Hem Barua 
tani women working  in 
Shillongto East Pakist̂ — 
with some important docu­
ments

7-12-1970

Shri Ram  Niwas 
Mirdha

Strike by jute workers in West 
Bengal

ShriH.N. Muker- 
jce

8-12-1970

Shri Bhagwat Jha 
Azad

9-12-1970

37

o 34

20. Closure of the daily‘Basumati’ Shri Ind raj it Gupi a Shri Bifhwa Ksih  o 15
and its allied publications

21. Shortage of truck and bus Shri Shashi 
tyres i n the country Bhushan

22. Appeals made to the Govern- ShriK.N. Tewari
ment by former revolution­
aries and freedom fighters 
to mitigate their sufferings

23. Steep fall in the generation of ShriMeetha Lai
power at Bhakra Meegia

Rov

10-12-1970

Shri M.R. Krishna

11-12-1970

Shri Krishna Chandra 
Pant

14-12-1970

StiriSidheshwar
Prasad

o 25

o 23

15-12-1970



ir‘

H. M.
24. Stabbing of Mrs, Parimal Shri S. M. Banerjee Shri KriBhna Chandra o 30 

Ghpshandhersonat Cal- Pant.
cutta —;---------------------

. . ....................................................................I6-W-I97Q .  ̂.

2$. Depression in the rice market ShriRaghuvir Singh Shii Gulzari Lai  -  o 10 
of Punjab diie to non-dvail- Shastri * Nanda
ability of wagons

17-I2-1970

Nunber of D i vis tons held

5. DIVISIONS.

19

6. FINANCIAL BUSINESS

Subject Date of  Date(s) of discussion
presenta­
tion

Time
taken.

(i) Railway Budget

Demands for Excess Grants 31-8-70 
in respect of the Budget 
(Railways) for 1968-69

Supplementary Demands 2-12-70 
for Grants in respect 
of the Budget (Railways)

.  for 1970-71

if

8-12-70"!
9-12-70  .
10-12-70 JDi

H. M.

8-12-70
9-12-70 
10-12-70J

Discussion and voting 
On Demand for Excess 
Grant (Railways)

♦Discussion and voting on) 
supplementary Dema­
nds for Grants (Railways)

5 37

Demands for Excess 
Grants in respect of the 
Budget (General) for
1968-69

Supplementary Demands 
for Grants in respect 
of Budget ( General ) 
for 1970-71

(ii) General Budget

28-8-70 8-12-70 ♦
Discussion and voting 
on Demands for excess 
Grants (General)

25-11-70 8-12-70 mm

Discussion and voting 
on Supplementary De­
mands tor Grants

Supplem̂tary Demands 
for Grants in respect 
of the Union Territory 
M anipur for 1970-71

(General)

(iii) Budget in respect of Union Territory of Manipur

11-12-70

l3 07

♦ Discussed together. 

♦♦Discussed together.



u

7. leave of absence

SI.
No. Name of Member

Period for which  Date when 
leave granted  leave 

granted

1.  ShriJ. RameshwarRao............................................9-11-701030-11-70

2.  Shri S. M. Joshi .  .  .  .  , 5-8-70 to 1-9-70

3.  Shri Erasmo de Sequeira . . . .  9-11-701018-12-70

4.  Shri J. K. Choudhury............................................9-ii-70to 18-12-70

5.  Shri K. Rajaram......................................................23-11-701011-12-70

6. Shri Viren Shah.......................................................20-11-70104-12-70

i8-i2-7a
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9. OATH OR AFFIRMATION

SI.
No.

Name Consti­
tuency

State Language of oath/ 
affirmation

Date

I Shii Chow Chandret 
Gohain

♦North 
East Fr­
ontier 
Tract

Assam English (oath) 9-H-70

2 MuKanda-
puram

Kerala English (oath) 9-11-70

3 Shri Prabodh Chandra Gurdas-
pur

Punjab Hindi (oath) 9-11-70

'̂Nominated by the President.

18



10. OBITUARY REFERENCES

SI.  Name and particulars of  Date of 
No.  Membmhip  death

Date on 
which 
reference 
made

Time taken Remarks

Shri A. S. Saigal, 
sitting Member of Lx>k 
Sabha.

Shri A. D. Doraiswami 
Gomider, Member of the 
Second Lok Sabha.

Shri C. P. Mathew, 
Member of the First 
Lok Sabha.

Shri Bhawanji Arjan Khim- 
ji, Member of the Cons­
tituent Assembly, First 
and Second Lok Sabha.

17-9-70 9-11-70  I

17-9-70  9-11-70

124-9-70  9-11-70

27-9-70 9-11-70

Shri George Thomas 11-10-70
Kottukapally, xMeniber of 
First  and Second Lok 
Sabha.

9-H-70

Shrimati Kamala Chaudhuri, 15-10-70 9-11-70
Member of the Cons­
tituent  Assembly, Provi­
sional  Parliament  and 
Third Lok Sabha.

7 Shri Naval Prabhakar,
Member of the First, 
Second and Third Lok 
Sabha.

8 President Nasser of
U. A. R.

9 General de Gaulle, former
President of France.

28-10-70 9-11-70

28-9-70 9-11-70

9-11-70 11-11-70

«o Dr. C. V. Raman, an emi- 21-11-70 23-11-70 
nent Scientist of India.

31 Shri M. Thirumala Rao, 29-11-70 30-11-70 
sitting Member of Lok 
Sabha and Chairman of 
Estimates Committee.

H. M.

0—38

0—04

0—09

0—20 After obi­
tuary 
references, 
the House 
was  ad­
journed 
for the 
day.

II. PAPERS LAID ON THE TABLE

(i) By Government......................................................403
fii) By Private Members.................................NU.

19



12. PERSONAL EXPLANATIONS UNDER RULE 357

SL
N o.

B rief Subject Name of member 
who made A e  i^ r - . 
sonaTexpIanation

Date T im etaken

Certain remarks about Shri J /M . Lobo 
Prabhu made by Shri Chintamani 
Panigrahi and the M inister e f State 
for Inform ation and Broadcasting 
on 19- 11-70 during supplementaries 
on Starred Question N o. 215.

Certain remarks about Shri A .K . X isku  
(Deputy M inister o f Education and 
Youth Services) made by Shri 
K artik O raonin the House on
24- 11-70

Certain remarks about Shri J. M . Lobo 
Prabhu’s participation in  the sittings 
of the Rules Committee made by 
Shri N ath Pai in  the House on
26- 11-70

Inform ation about Shri Sant Bux Singh’s 
arrears o f rent given to tbje House by 
the M inister o f State Health to d  
Fam ily Planning and Works^ Hous­
ing and U rban Development on 
23- 11-70 in  reply to Unstarred Ques­
tion N o , 1865.

Shri J. M . Lobo 
Prabhu

H . M . 

24- 1J -70 o — 01

Shri A . K . k isku  25-H -70 o— 01

Shri J. M . Lobo 
Prabhu

2- 12-70 0— 03

Shri Sant Bux Singh 4- 12-70 0—04

13. P E T IT IO N S

Presented by Members



2r
J4. PRIVILEGE MATTERS

SI. No. Brief Subject Name of 
Member who 
raised the 
matter

Date on 
which 

matter brought 
before the 
House

Decision of the 
House

Time
taken

1  Question of privilege Shri Madhu
agdinst Shri Mohinder Limaye 
Singh, City Magistrate,
VaranasL for iUegsd cus­
tody of Shri Madhu 
Limaye, M. P., from 
9th to 26th August,
1970.

2  Question of Privilege Shri K,
regarding alleged man- Koushik 
handling and removal 
of Shri K. M. Koushik,
M. P. by  police at
Nagpur BLailway Sta­
tion on the 27th May,
1970.

12 • II 70 The Houfe referred the 0—29 
matter to the Com­
mittee of  Plivileges.
[Lapsed on dissolution 
of 4th LokSabha on 
27-12-1970]

M. 18-11-70 As deckled by the 
3*12*70 House Shri

K. Padmanabhan 
Deputy  Commis­
sioner of Police 
and Shri M. P. 
Choubey, Sub-Ins- 
petor of Police, of 
the State of M -̂ 
rashtra  speared 
at the Bar of &e House 
on the 3rd Decem­
ber, 1970 in view 
of the apology ten­
dered by the said 
police  officers, 
the House decided 
to treat the matter 
as closed.

1-05

Question  of privilege 
against Shri H. N. 
Wanchoo, former Sec­
retary, Department of 
Iron and Steel and 
Shri S. C. Muldier- 
jee the then Deputy 
Iron& Steel Coatroller 
for allegedly given 
false evidence before 
the Committee on Pub­
lic Accounts.

Shri Madhu 
Limaye

2 * 12 • 70 The Twelfth Report 2—48 
9*12*70 of the Committee of 

Privileges on this 
matter was consider­
ed by the House on
2 *12 1970. As deci­
ded by the Hoûe, 
tiie Speaker reprinian- 
ded Shri S. C. Muk- 
kherjee, formerly 
Deputy Iron &
Steel Controller 
at the Bar of the 
House on 9*12*1970 
for having committed 
contonpt of the House.

15.  QUESTIONS

(i) Starred
N u m b e r of Questions put down in Question Lists . . . .

Number of Questions orally answered......................................................
(ii) Uo8tarr«d

N  ber of Questions put down in Question lists and written answers fiir- 
ished

(ill) Short Notice
K   m b e r of Questions put down in Question Lists . . . .  

N mber of Questions orally answered......................................................

838

14a

5>2Cl

6

5
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i8. SPEAKER

Aimpuiiĉeivtŝefereiice

SI.
No.

Subject Pate

I Tragic natural calamity caused by a 
_ - Cyclone in East Pakistan. 16-11-70

2 Enquiry conducted by the Rules 
Committee about double voting on 
the Constitution (Twenty-fourth 
Amendment) Bill, 1970. 26rii-70

3.̂ Health of Ae Deputy Speaker. 26-XI-70
11-12-70

19. STATEMENTS BY MQ̂ STERS

(i) Suo-moto statements made/laid under Rule 372

SI. Subject N ê of Minister Date Time taken

I 2 3   ̂^ '■ 4-  r.' •  5

.1-̂tehood to Meghalaya  . Shrimaci Ifidiia
Ĝodhi

JP-H-70 H. M 
0-07

2 Government business for the Shri K. Raghura- 
, . -week comm̂vîng the  .maiih 
November, 1970-

I2-II-7O 0—20

3 Demonstration and lathicharge Shri GulzarîÎ 
in front of the Headquarters*  Nanda 
office of the North-East Frontier 
- Railway at Jdaligaon (Assam)

18-11-70 0—03

4 India’s assistance for East Pa- Shrimati Indira 
kistan (̂done victims  Ga&dhi ̂

I9-II-7O 0—01

5 Government business for the Shri K.Haĝur|i- , 
week commencing the 23rd  maiah 
Novbmb̂j 1970. j „

. ;̂ ii 0—19

Dismissal of a lecturer in the Dr.V.K.R4̂ Rao 
Salwan College, Delhi. r . l

20-11-70 0—02

7 Correcting certain information Shri Krishna" 
v̂eir by the Minister of State  Chandra Pant 

-for Hĉne A£Eairs and the 
Prime Minister in the House 
on 19-11-70 during discussion 
on tlw motion rêrding U.P.

20-11-70- 0—02

♦ Statement was laid on the Table. '

25



26

I 2 3 4 5

H. M.

8 Murder of eight persons in 24- 
parganas fDlstrict of West 
Bengal on 20-11-70.

Shri Krishna 
Chandra Pant

23-11-70 0—22

9 Government business for the 
week commencing the 30th 
November, 1970.

Shn K. Raghura-
TTiniflh

27-11-70 0—24

10 Government business for the 
week commencing the 7th 
December, 1970.

Shri K.Raghura-
iniiiah

4-12-70 0—30

II Accident to Jamair Dakota air­
craft VT-CZC on 5-12-70.

Dr. Karan Singh 7-12-70 0—09

12 Constitutional implications of a 
Resolution passed by a State 
Legislative Assembly in pur­
suance of Artide 169 of the 
Constitution and the follow- 
up action by ParliameiiL

Shri K. Hanuman- 
thaiya

8-12-70 0—04

*13 Cotton situation.  «  .  . Shri Lalit Narayan 
Mishta

8-12-70 0—01

14 Situation arising out of the con­
tinued agitation by the Indian 
Airlines Pilott.

Dr. Karan Singji 11-12-70 0-05

15 Government business for the 
week commencing the 14th 
December, 197a

Shri K. Râura- 11-12-70 0—20

i6Progress of investigaidon into 
the  alleged  publication of 
material from secret dôumeati 
in Neville MaxweQ’s book 

CMm War̂.

Shri JagjivanRam 16-12*70 I—13

17 Government business for the 17th Shri K. Raghura- 
December, 197a maiah

16-12-70 0—27

»i8

♦i9

Review of policy regarding Dellu 
Police personnel who partici­
pated in the agitation in April,
1967.

Indian Cargo Vessel m.v.*Maha- 
jagmitra’ tniMing £rom the 
i2th November, 1970 in the 
Bay of Bengal during die 
recent cyclone which hit Bast 
Pakistan.

Shri Krishna 
Chandra Pant

Shri K. Raghura-

18-12-70 " 

18-12-70
O-pOI

20 Anointment of an Employment 
Commission.

Shri Bhagwat Jha 
|Azad

18-12-70 0-05

f

♦Statements were laid on the Table.
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(ii) Correctiiig informatioii imder Direction i6

SI.
No.

Brief Subject Name of Minister Date  Time taken.

I  Correcting the answer given on
25-7-69 to a supplementary on 
Starred Question No. 122 re­
garding pension to Shrimati 
Shahjahan Begum.

♦2 Correcting the answer given on 
1-9-70 to supplementaries on 
Starred Question No, 728 re­
garding compensation to the 
fiunilies of employees of 
H.E.C., Ranchi.

Shri K.S. Rama- 
swamy

Shri Mohd. Shafi 
Qureshi

H. M. 
11-11-70 0—01

24-11-70

• Statement was laid on the Table.
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20. S T A T E M E N T  S H O W IN G  T IM E  T A K E N  O N  V A R IO U S  K IN D S  O F  B U S IN E SS

Business Tim e taken Percentage 
to the total 

tim e '

B IL L S —
(a ) Government Bills
(b) Private Members* Bills

R M .
24-2

3-6

B U D G E T —
(a) Railway Budget . . , . .
(b) General B u d g e t...................................................................

5 37 
3 07

3 1
1-7

C A L L IN G  A T T E N T IO N  N O T IC E S  (R ule 197) 12 55 7*2

D IS C U S S IO N S —
(a) H alf-an-H our Discussions (Rule 55)
(b) Short Duration Discussions (Rule 193) .

6 21 
13 29

3-5
7 -5

M O T IO N S —
(a) Motions (Rules 191 & 342) ............................................
(b) Motions for modification of Statutory Rules &  Regula­

tions (Rule 235) ............................................

14 I I  

4 47

7 .9

2 -7

Q U E S T IO N S 26 52 14*9

R E S O L U T IO N S —
(a) Statutory Resolutions
(b) Private Members’ Resolutions

t  7 02 
8 06

3-9
4-5

s t a t e m e n t s  (Pules 357 & 372 and Direction 16) 4 45 2-6

O T H E R  M A T T E R S , such as Papers laid on the Table, Ques­
tions of Privilege, Obituary References, etc. 22 53 12-7

T otal . 180 00 lOO-O

♦Includes time taken on Statutory Resolution {vide S. N o. i  o f Statfm ent 16 P I^23) 
which was discussed together w ith the motion fo r consideration of the related Gov­
ernment B ill (vide S. N o. 12 of Statement 13 pp. 3).

t  Excludes time taken on Statutory Resolution S. N o. i  of Stotement 3 (i) pp. 
3] which was discussed together w ith the motion for consideration o f the related 
Government B ill. Tim e ta & n , thereon has been shown against the related Govern­
ment B ill.




